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TAWSRI ¥ qII G 3o faer w7 quaT
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Mr. DEPUTY CHAIRMAN: We

will continue the discussion tomorrow.

Mr. Bhupesh Gupta will raise =2
discussion on the water supply in
Delhi. What time do you propose to
take?

Surt BHUPESH GUPTA: Twenty
minutes.

Mr. DEPUTY CHAIRMAN:
right.

All

DISCUSSION ON BREAK-DOWN
OF WATER SUPPLY IN DELHI

Sart BHUPESH GUPTA  (West
Bengal): Mr. Deputy Chairman, I
rise to discuss a matter with which
we are all greatly concerned in this
great capital city of Delhi. For the
last seventy-four hours or so there
has been a severe water-supply crisis
on us, and we do not know when we
shall be able to come out of this ter-
rible crisis, because the statements
that have appeared so far from the
official circles leave little room for

hope but give rise to a consider-
4 P.M. able amount of apprehension.
We have read the debates that

toock place in the Municipal
Corporation and in  particular,
the statement made by the

Commissioner, Mr. Nayak. We have
also carefully studied the speech
made by the hon. Minister in the
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other House. But all these state-
ments do not at all indicate as to whe-
ther and how the water crisis is goir.g
to be solved. It is not only the
water crisis which we are facing
now. Electricity supply is again
threatened due to paucity of water
and the foretaste of it we are getting
in this very chamber now. This
crisis of water-supply break-down is
unprecedented, no doubt. But then
these things have become a common
occurrence in this great city where
the great ones of India live. It was
only two or three years ago that
there took place a great contamina-
tion in water as a result of which
seventy thousand people were struck
by jaundice and three hundred died.
At that time, the Government was a
little shaken up, but immediately
they got into their old ruts. Only
recently we have known that there
was a deluge in this city and every-
body seemed helpless. The Govern-
ment did not know how to protect
its services, The telephone service

was completely disrupted and you
know what happened to us. Only
the other day il took place. Well,

after these things, if I say that this
great City of Delhi, thanks to the
gentlemen opposite and their collea-
gues, has become a city of break-
downs, will T be wrong? As we
know, this crisis which has overtaken
us is nothing unforeseen nor was it
beyond human control. I shall come
to that later. But I would like to
describe the conditions under which
our people have been placed today.

As you will see, long queues haveg
appeared around the wells to take
water from there. They are going
to get water from wells that had not
been cleaned for years. The Univer-
sity yesterday was without a drop of
water. Promises galore were made
about improvements in this and the
other House by the hon. Minister.
We know that in certain other places
also, the water scarcity became ex-
tremely acute. In this connection, I
would like to mention about the
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Anand Parbat—that area with col-
leges around—where three thousand
people live, there water supply com-
pletely stopped and the Military
Engineering Service which used to
supply water, for reasons best known
to themselves, suspended the supply.
Children went without water; patients
went without water and the hospitals
were facing great difficulty. And,
of course, the plight of the common
citizens is all well known, Today, I
do not know where we stand. I do
not know if the hon. Minister had
been to that area to see this thing.
Yesterday, he only sent one of his
Deputy Secretaries though the Prime
Minister thought fit to visit that place.
When the Prime Minister visited that
place, he was not deliberately shown a
certain place. And the ‘Hindustan
Times’ of today reports in bold print—
“The authorities seemed to have been
careful not to take the Prime Minister
towards the southern end where the
Najafgarh Nullah flowed back and
contaminated the intake mains on
Sunday.” Here it is stated in one of
the responsible newspapers of the
country, according to them very very
responsible. 1 suppose that it is to
spare the authorities from this kind
of embarrassment that the hon., Minis-
ter did not care even to visit that
area. . .

(Interruption.)
Tue MINISTER or HEALTH (SHRI
D. P. KaARMARKAR): 1 have gone.

Surr D. A. MIRZA (Madras):
hon. Minister has visited the
with the Prime Minister.

The
scene

Surt BHUPESH GUPTA: Well, the
Minister has faded out of the picture
completely, it seems. Anyway, I am
glad that he has been there. Then he
should have taken him to that area.
Why was he not taken? Anyway,
water will not flow if the hon. Minis-
ter goes there. The sense of responsi-
bility in such a matter is to be
exercised in the propér way. I am not
concerned with that aspect of the
matter now,
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The crisis became extremely
serious. Today, we are told that one
does not know what will happen. The
alternative is between stopping sup-
plies altogether or supplying conta-
minated water asking the citizens to
die. I do not know what is the posi-
tion. According to my information,
it seems that the Commissioner was
thinking of these two grim alterna-
tives and was to make his decision. 1
would like to be enlightened on this
subject. As far as the supply is con-
cerned, you know what has happened
in the course of the day. Some
trickle has come, bringing little pro-
mise and perhaps less water also.

Sir, this is the position. The ques-
tion is why are we in this situation?
Was it preventible? Or is it an act of
God which you could not have pre-
vented? According to me and accord-
ing to all those who have spoken on
the subject—except the hon. Minis-
ter—everybody thinks that it was a

preventible calamity, If steps had
been taken in time, probably, the
City of Delhi would not have gone

without water. We have got plenty
of materia] before us. Here is the
report of the Jaundice Enquiry Com-
mittee which made a whole number
of recommendations. Three years
before the question had been gone
into, problems had been examined,
suggestions had been made, by so
competent a Committee as the Jaun-
dice Enquiry Committee and hon.
Members opposite slept over this all
these years—three years—and the
Administration did not raise its little
finger to meet the situation. Some
petty little things have been done,
but they could not stop the present
calamity, as we all know.

Sir, Delhi is short of water. We
require about one hundred million
gallons of water a day. According to

the hon. Minister, we require
now 90 million gallons a
day. The supply is 62 mil-

lion gallons a day. Therefore, we
have got an overall deficit in water
supply. There is shortage in every-
thing, except, of course, in certain

!
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other matters which concern them.
Water is in short supply. Therefore,
that has been one factor.

Now, Sir, the question is, what has
been done in the course of the last
three years to augment the supply?
Recommendations have been made by
the Jaundice Enquiry Committee.
We shall come to that later. Then
again, we know that the problem of
contamination is very acute. Time
and again, the water of Delhi—the
drinking water of Delhi—has been
contaminated by sullage water, as is
well known to everybody. It became
such a serious problem that it took
human lives three years ago in that
jaundice epidemic. Now, what has
been done to prevent this contamina-
tion? On the contrary, the Commis-
sioner admitted in the Corporation
itself yesterday that on Sunday, con-
taminated water was supplied. Note
the words—“On Sunday, contaminat-
ed water was supplied.” Was it not
possible for them to create a situation
when the Najafgarh Nullah will not
contaminate the water in the intake
positions so that this contamination
should be avoided? Nothing of that
kind was done. A number of com-
ments were made in the Press, but
they were not doing anything. So,
we fear that contaminated water is
being supplied and would continue to
be supplied to us by the authorities.

Now, this crisis did not come all of
a sudden. It is not like that Japanese
art which comes all of a sudden. It
came first of all with your knowledge.
Sir, 300 people were there at the
pumping station working. Surely if
the water begins to recede, they know
it, and actually they knew it. The
Commissioner was informed. He
knew of the approaching danger and
crisis on the 13th of this month. But
he did not take hig Councillors and
even the Mayor into confidence. The
Mayor was informed only on Sunday,
and others were not at all informed,
not even the officers of the Adminis-
tration. Here you have got a bureau-
crat sitting at the top of the Adminis-
tration expecting that things would
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move according to his bidding. Sir, ‘

we have very serious criticisms to
make when so much power has been
concentrated in the hands of an exe-
cutive officer who is responsible to
nobody, but to the Centre. Now, it
has

been shown  how irres~
ponsibly, how bureaucratically
and how arrogantly he behaves.

He did not take even the Mayor
of Delhi Corporation into confi-
dence. She herself had said that
she did not know it until Sunday.
Many did not, know until Mon-
day. Such is the position here. I am
therefore saying that the Government
owes us an explanation as to why
such a thing happened. I do not know
when the hon, Minister was actually
informed about it, or whether it so
happened that these bureaucrats were
so bureaucratic that they did not even
care to inform the hon. Minister. It
is for him to explain as to when he
was actually informed about this
thing. Therefore, Sir, we find that
citizens were kept in the dark, the
Corporation was kept in the dark, the
Mayor was kept in the dark till the
crisis overtook them. Such is the
way our Government behaves. Such
is the way how this Administration
behaves. It is a very serious thing,
Sir. I had no doubt in my mind that
if such a thing were to happen in a
city like London or Paris or any other
city in this civilised world, the officer
responsible for such callousness would
have been summarily dismissed from
his position or made to explain his
conduct. But nothing of the kind is
being done here. He issues sermons,
delivers lectures and does whatever
he likes. That is what is happening
here.

Now, Sir, as far as the problem is
concerned, I should like to say a few
things here. First of all, on page 44
here you will find a series of very
reasonable and workable suggestions
which are made by the Jaundice En-
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quiry Committee. The Committee re-
commends that the advice given by
the Director from Poona should be |
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implemented without delay-—mark the
words ‘without delay’. In this report
this suggestion was made after an
enquiry into the outbreak of the
jaundice epidemic. Now, what were
the suggestions? There was a sug-
gestion for augmentation of the river
supply by canal water in the hot
weather. This suggestion was made
and it was pointed out that it would
not cost more than Rs. 8'7 lakhs.
Then, Sir, some commitiee was
appointed under the Irrigation Minis-
try. That Committee made its recom-
mendation that a supply of 250 to 300
cusecs should be discharged into the
river from the Bawana Escape which
is in the Punjab. What has happened
to this recommendation? Even at this
late hour can you say what you have
actually done with regard to the re-
commendation which was made by
the Committee appointed under the
Irrigation Ministry? That is one sug-
gestion. Then, Sir, another suggestion
was made for tapping an alternative
source of supply from the Hindon
river. But we have been told that
nothing practical has been done about
it, and it is now over a period of ten
years that nothing substantial has
been done so far. Was it not possible
to hold a high level conference in that
case to settle the matter or to arrange
an alternative supply from Punjab or
from U.P.? This is the question that
I wish to pose to the hon. Minister.
And yet everybody knows that Delhi
lives on the vagaries of Jamuna and
we are in between floods and reces-
sion, and people are left to the mer-
cies of the wild nature. This is the
position that is obtaining now. What
are we doing about it? What is the
Government or the Administration
doing about it? That is for the Gov-

ernment now to explain before this
House.

Sir, then about contamination many
suggestions were made. The Najaf-
garh Nullah was discussed. You have
the Coronation Pillar Plant. Conta-
mination does not take place unexpect-
edly, becau~e the source of contamina-
tion is there and it remains there
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always. Here you have got the Najat- | our peaple, a continuous water sup-

garh Nullah which drops into Jamuna f
sullage water at the rate of 800 to
1,200 cusecs in the peak period, and
the normal flow is 500 cusecs. This
is the position. At the same time we
have got that Coronation Pillar Plant.
The capacity of the plant is only 120
cusecs. In the normal times 350
cusecs of sullage water is flowing into
the river which can contaminate our
drinking water. This is the position.
This position has been there for years,
and it is there today also. What have
you done to improve the situation?
It is no use telling us these things.
You tell us as to whether the propor-
tion has changed in favour of drink-
ing water. This is the question that
1 pose to the hon. Minister., Our
storage capacity again is very poor.
At present our storage capacity-is 30
million gallons which is a supply for
only eight hours. How can you get
on with the vagarieg of Jamuna with
this very meagre storage capacity?
Was it not possible during all these
years to build more reservoirs and
catchment areas to improve the storage
position? Was that absolutely diffi-
cult for the Government? Let the
Government explain the whole posi-
tion now.

It is no use building Asoka Hotel
and big palaces in this City of Delhi
to show how this City is flourishing
and growing when the citizens are
not even guaranteed the barest water
supply. Is this your way of building a
Welfare State? It is a shame as I said

yesterday, that a crisig of
this kind should have over-
taken wus in this great City

of Delhi. Just imagine the amount of
human misery that it has caused. The
actions of the Administration and the
Government have defamed this coun-
try in the eyes of the world; they have
defamed this city; they have defamed
this Government before the eyes of
the world. How small would we
look before the world at large when
they know that even after 11 years of
independence we have not been able
to guarantee a safe water supply to

ply, an unbroken water supply? Now,
Sir, this is the place on which the
attention of the world is focussed. We
are on the footlights of history and
the history of the world is before us,
and in this capital city of our cowntry
where everything should be very fine
we see as if we are living in a medi-
eval age. The hon. Prime Minister
speaks very often of the atomic age
for political purpose. I would like
to know, what is the use of speaking
of the atomic age when you are act-
ually driving back to the ages of
eighteenth or nineteenth century?
You cannot even ensure this pure
water supply to your citizens. Now,
Sir, this is very immortant. There-
fore, I hold the Government entirely
responsible. It is no use accusing the
Corporation of Delhi which has been
newly founded. Water supply is now,
of course, under them. But previous-
ly it had been under the Central Gov-
ernment. Therefore, the Central
Government is responsible for this
dereliction of duty, for this callous-
ness, for this negligence and for this
disregard of the recommendations
of an official enquiry committee. All
this responsibility must be shoulder-
ed first and foremost by this Govern-
ment. Secondly, it is the responsibi«
lity of the Administration which wat-
ches the situation. Sir, this is one of
the most scandalous things that have
happened from the administrative
point of view. But Mr. Karmarkar
cracks jokes., I heard his speech; I
read his speech. It is full of jokes.
Well, sometimes humour has its own
place, but today is not the time for
humour or for jokes, nor is it the time
for throwing some repartees to the
Opposition. You must explain your
conduct today as to why this thing
has been allowed to happen. This
is most important. Secondly, you
must give us an assurance and tell us
very frankly what you are going to
do. Where exactly do we stand? [
do not know what will happen tomor-

row. Can you Sir, say what will
happen to you tomorrow? Are you
assured of water supply? Can any
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hon. Member of this house say that he
will have his water supply, let alone
the poor people, those who live under
all kinds of difficulties? This roughly
is the position. I am extremely sorry
that I have to speak like this on this
subject, because we thought we had
left those days far far behind, but
when in a big city like Delhi we are
left without any water supply we feel
we have been landed in a desert, and
there is not even a little oasis of hope,
from what I see. What is the guaran-
tee that recession will not again take
place? Sir, Delhi has been rendered
hopeless by the very people in whom
the country entrusted the responsibi-
lity of ensuring its water supply. This
is a serious thing, a serious indictment
of the Government.

I do not want to bring in party poli-
tics. But I think when the Govern-
ment is so complacent and so unmind-
ful of its responsibilities and so callous
about the people, it becomes the
bounden duty of the Opposition to
raise its voice loudly and to echo the
sentiments and feelings of the entire
people. I am sharing their sentiments
and expressing their feelings. Every
syllable 1 am uttering in this House
expresses the sentiments of the people
of Delhi, regardless of party affilia-
tions. Today we are prepared to
solve this problem, but I would like
to know what steps they are going
to take in this matter, or whether they
are continuing in this scandalous
manner. So, this is the position.

Finally, let me pay my tribute to
those men and women who are work-
ing day and night to ensure a supply
of water to the city, and also to the
men of our army who have lent a
hand in this great work. This is the
only sign of comfort in this picture
that we have got people to rush to the
service of the nation and who are in
a position to meet such a calamity,
whereas the Government creates a
calamity and hides it. Therefore,
finally I do pay my humble tribute
to those men and women and I wish
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them all success. But if Delhi were
to be assured of water supply and the
crisis is to be got rid of, it is essen-
tial that the Government must be
shaken out of its complacency and
forced to take measures as recom-
mended at least in this enquiry com-
mittee’s report. It brookes no delay.
Let there be discussions and confer-
ences among al]l the parties to decide
how we should move in this matter.
Let it be announced immediately that
within a limited time we shall imple--

ment the recommendations ol
the Jaundice Enquiry Com-
mittee’s Report. It is quite
possible, it does not require

much money at all. Only a few lakhs
of rupees will' be required. While yon
are spending two or three crores in

putting up certain  constructions
like the Asoka Hotel, is it not
worth spending a few lakhs for

the life and health of the peo~
ple? It is the duty of the Govern-
ment to move fast in this matter.
They should take every action and
find all the necessary resources. We
shall be with them. But if they only
want to create these water famines,
there shall be resentment, there shall
be opposition and there shall be suffer-
ing and above all, there shall be shame

which all of us have to share before
the eyes of the world.

sft it e (faeelt) « swrafy
LEICC AR ) - A

Mr. DEPUTY CHAIRMAN: Before
you proceed, how many hon. Mem-
bers wish to speak? Shri Onkar Nath
is one. Any more?

(About half a dozen hon. Meml;ers
stood up).

Then the House will have to sit till
about 5.30 and each speaker will take
ten minutes.

=t T AT ¢ & QY 2w ¥
G & UF OF T FT A4S TR T G
g 9T | § gwear § R A ag W
R fa a1 ot @ s
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g g | et ST FET L & 99
a<g & famre For gfmar & faey it
WX F IR faonlr fiF orgf ax uwew
&, TRIQF T ATRE 16 STEHT 7 1
gl | agl 1 AEEy 98 94T 91| o9y
TR AR 7 6 & e g€ i) o
A I AE@ T AERI G | 99 Yoo
wredt Qo faesft § o7 72 afew R &,
q =T & qaTzd 5 Yoo wafway ¥
fog arr =fed an 7€ 1 &Y f6R TaeHe
FTIANA T A FG THG a0
HIAL F1E QT @7 & ARy RS fa
Ffear A& o 913 | IaF fod quy
T | fee @ T 913 | aud awem,
o faq & v ag g 7 g 1w
fr avad d vo WA & arlt wrar & S
oY I8 39 % 99Y 18> 9 a9 §
TE T GO AT AT FGWE fF
Y 9 §T7 &F 18 AR a9 AT 3&7
fFgn Sea e a5 A=y § |

# ag T Tl fF qOTe By TN
ST AR 3T A | TR B g
T T ©A 3T A1fgh AR faeer #y
T T AL FEA A | IR
g A A @ =R 6 s
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eq o a5 foeell A gy o=
TG AT ; AR I =9 A &
fedr ot &1 Saow & =iEd )
®fa A gu=ar § ST sEa $9E 9
#YE Yar 0T AT AT FWTET AT T
Irell 1 g FIFAT @ | FTIN T,
deq amroaf@ A daa g ar 7
M T &1 fa smar 0 fEx arw-
ara gfear & a9 @ § | 3fFw g
i 4 g fF g g amaa W
F s fafreet AR gea fafaeex ot
fafer ag=r €1 &, feardae Fge
AR FIIRE AT AR £ | SfFq a1
TS T7¢ 31 I I FAT T /{1
+ff 73, geu fafaee it M s F e
& B W 1 AT F [T AT B AT
¥ wifis g fFan g 1 § ane@r g, ag
HTATS FoT8 T WY &, 98 Fae Torifa
& &9 | o & fad &, ToaT arara
¥ X aAF I § |

TR g it Famn fF g e
FY G AATRST & FQ | A G
AW FT FAETAFAE | 4 AL F
gFal § (% faeelt # G 709 g A
qEEE @ F@ g | AEs AM
gAY FTeil T AE F AG TG FE IR |
# ageT =rear § 5 wgk & ofnr s
¥ ge, mWTdw § f5 ards
I g€ &, T W frer g, e TR
€= & 1 W AR f, g agEr
F TR TR TF FHIX FGEH FT I
qma 43 914, @ | awAr a0 g |
& qUAAT § A9 qidu™e & g 4%
o T A A€, T SO I T AW
g, 9 F T Ty TR 9T W §
%X 73 Fed & (6 Gr-ge a4, I8,
72 A ARG A O J2 T AR A
@ G FE R gHmAr g e
Qe & qaTfaw ag € 1 g Far F

\
l

make such
recede faster.
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foeft & fog ot & & aff, Sw adf .
g1 W A, waqal 7, g 7
ATV FT GAT GGATAT TqT § | TEY
q1a 7R & ST o T o g
AT I AW §, AT AT A CF
TR FF A1 F AT a@AT § N
TF G @ @ e | A ady N
g S gl §Y W &1 fww o gar
F T FR-TR, T T, FH-59 97
FTIG—HA WY TG-Tg A FT A5
AT WX AT AF G F I@T g
1 A =T & F QT gre Ag e,
S f ST aue & & ok P
& &1 % ggi WY T aE) A, e
& &9 AR ST W ATIT HR T4
T 1 q1F TG g | (Interruption).
zafed & 7199 o wEaT fF gW ogw
AT A ... :

Surt BHUPESH GUPTA:

If you
speeches,

Jamuna will

=it ST ATd A7 g A R
T FET | T T THA @I AT f5 ooy
Y O § 7R a0 g an
TR F1E qod TS @@, forad Y
9T g9 g, s fF F¢ o fr e
g S @ feor 9, &3 arq weE
S, ZFEaS SATET aTEE | @R 9,
AT A AT AT FIE IO TG ;
Ifp oF ot et I A @
g | § TG FEAT ATAT A1 e T
F gt aF ST | gy iy et
FE &, TAHRN TAG T I & g
g; FIAT A TEEA AT 5 ST
Fe % 3 30 fFar, ag g fen 0g
TEf frar gl 9% 31T § | T AT AT
geaT A8 A g & e &y
gNd I5id o f5d § anmar g &
TEYAE & | FA g (Afr F wwwTa
Farg w1 T gt T, SN gt
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[5f sii1¢ ama)

> TR T AR FET A R Wi e
foF qFft IR O T HTE AR IF A
fr fraey oges 9w @Ud) § )1 WK
QT @R |l §, O A FAF
qFr HleT F, 99 FX A 97 )
# guear § g @vEr ot g off, ag
¥ a7 g A wT qET * e @
@ w€ g g, w9 A F fag af=g
foed w9 & faq oy 7 q9m9 @)
¥ | agi A ¥ fear = a9 fRan
& Ao AT 1O OF e
gt aga=<al ar 37 @ ™MW
TR | TEH AT I CF G
g AT 997, fFE g R A
¥ | agf fafed ¥ dRTam R @
£ o famge ‘e afew’ I e
fpar STETE 1 T@H aE W AT
Yora W= Wk T3 5 ag @ §,
ag @ g, faeelt & oY &7 FE9 g,
fordt &7 queT A2 e w7 §, & gwerar
g, 3% wa faamm savisT & 39 44 §
it 31 fentroemss swAr 8 0 fomey
EIET & gl F9 o1 §, ST Fg)
Tgigarg | faet ft @& W ag Ay
g f6 (99 SareT B g9 &)
frprer T@T & 1 2\WAT § UGS F AW
ql T EHTH AT TFET T dga< g |
SfF agell TB1  98 TeTIHE, T
Gaee et 9t g, o omae Y ey
F1 @ANIEE gR; gHHT qGY, FI-
[ HY Y, TaEE &1 g, o iy
FT ALY | I9 Q@ § AR =5 F AR
TG TR | AT W G ARG Y G
sy e ST, g RR Y wTew Ay
gr | FTIH 3@T, TO9 98> ST I
fraar =@ oA . L

st smpe Fow et (HFEE) : SEET
TR FEN g fF O A9 @uEr W]
&7 AT R |
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st R AW T wF AT
SR A A H A o
we fr Q¥ oY% F 39 9@ ¥ A
HAMT G ST TAT & GIET 67 qr
TE AT | AXHAT AT AT ATy
A F §, T ST T IgT A g
%d §, agi g A g, e Ty
AT ATAT B AYF HT AT e
qREAT 91ed | gfeas qfede a) we-
FAT TG TAT & [ A, T I
#, wrar 7Y & afq afawst w1 #rg
g a1 g, v form w3 gea fafaedy
] 9 AT F4 W A A1led |
T

Surt DAHYABHAI V. PATEL
(Bombay): Sir, it is a distressing fact
that after so many years and in the
capital city of India we are faced
with this wunique phenomenon that
there is not a drop of water. I am
staying in a Government managed
building which is looked after by
Government and, for the last twenty-
four hours, there is not a drop of
water coming out from the tap. What
I am saying is exactly the truth and
my experience. I have seen water
supply and how it is managed in other
cities. I have been Mayor of Bombay
and I was the Chairman of the Stand-
ing Committee when we introduced the
Vaitarna scheme. I want to know whe-~
ther the Delhi Corporation or the Delhi
authorities ever consulted any expert
on their problem of water, any expert
who has got an eye to the future and
who visualises that the city is going
to grow. I say that the Government
have acted without any imagination.
They have not taken any advice. Mr.
Khosla is & Member of this House
and he would have been able to advise
Government if they had wanted it. I
say that this problem of water of this
capital city of Delhi has been com-
pletely mismanaged. There is a very
popular Indian saying—possibly it is
in every language—that when there
is a fire, we go out to dig a well.
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That is the stage ip which we have
been caught. :

Sarr BHUPESH GUPTA: They
would not even do that.

Surt DAHYABHAI V. PATEL:
We are told that there is shortage of
water. It seems that there is shortage
of electricity in this House. The air-
conditioning plant seems to have gone
out of order.

Surr D. P. KARMARKAR: That is
also due to shortage of water.

Surt DAHYABHAI V. PATEL:
There is shortage of something in the
upper regions of the human anatomy.

SHrR1 JASPAT ROY KAPOOR (Uttar
Pradesh): Is this also based on per-
sonal experience?

Sart  DAHYABHAI V. PATEL:
My experience of this House is very
short. If you accept that as a Member
of older experience, I am prepared to
bow to your older and wiser experi-
_ence.

Sur1 JASPAT ROY KAPOOR: Per-
sonal experience is confined to one'’s
personal self.

Surt DAHYABHAI V. PATEL:
Your experience is longer, Sir.

There is another disquieting feature
about which I must draw the atten-
tion of this House. In this country,
it seems that nothing must happen
without the Prime Minister going
there. The Prime Minister is worried
with so many problems; he has the
international situation; he has the
situation inside India. In one part of
India, there is great turmoil and peo-
ple are agitated. Gujarat wants to be
separated and will not brook the
tyranny of the majority.

Sarr DEOKINANDAN NARAYAN
(Bombay): How is this relevent Sir?
How does this arise here, Sir?

Surt DAHYABHAI V. PATEL:
Will the Prime Minister interfere and
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go and see there? I think, Mr. Deputy
Chairman, I am quite in order. Will
you ask the gentleman not to disturb
me?

Mg. DEPUTY CHAIRMAN: Any-
way, we are not concerned with
Gujarat or Maharashtra.
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Sart DAHYABHAI V. PATEL:
I am pointing out that the Prime
Minister should be spared to think of
the-e things which are much more
important from the country’s point of
view than be bothered with the water
supply which is more a domain of
Mr. Khosla and some other engineers.
Sir, that is what I am trying to say.
My friends on the opposite side need
not try to get touchy about it. Let
us recognise that this is a problem
before us and face it.

Surr H. P. SAKSENA (Uttar Pra-
desh): But he is a Mahratta,

Surt DAHYABHAI V. PATEL:
In this city of Delhi, there are many
contractors. Has Government
approached any of them for augment-
ing their labour force so that they
could dig the channel quicker? They
have put 3,000 or 2,000 men. They
could put 10,000 men and the water
supply position could be solved very
much earlier. I say that the method
of tackling the problem is not correct.
The method needs to be revised. It is
not with the idea of making a big
show and making a psychological
approach on the peoples’ mind that
the Prime Minister has gone to see it.
Certainly the Prime Minister can go
to see and certainly it is a good thing
that he went there, but I suggest that
other people should do this much more
and spare the time of the Prime Minis-
ter, one hour of his time, by not
taking him to these small things.

Sur JASPAT ROY KAPOOR:
Small indeed!

(Interruption.)

Surr DAHYABHAI V. PATEL:
I suggest for the benefit of my friends
on the opposite side that the Prime
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. Minister is certainly a wise man but
_he is not an engineer and this is a
problem for the engineers. Will my
friends on the opposite side not even
_ recognise that?

- Surr V. K. DHAGE: No.
Sarr DAHYABHAI V. PATEL:
Will my friends on the opposite side
recognise that there are much more
important problems that need the
Prime Minister’s attention? I only
mentioned the problem of Gujarat as
an example. Why do they get so
touchy about it? If it is a serious
problem why don’t you put your
heads together and tackle it? That
is what I wanted to say. I wanted to
say that the problem here is being
bungled. We are taking too much
time on not very essential matters; we
are wasting time. Why can't we get
together and tackle essential matters
as they need to be?
. o fRiew fag (wew wew) o
- IIATSTT WERT, I S 9ET FTFA
£ 9% TR ATEA HLASL H FAT VI
TrEar & | g1 awar & fF g @vn A
AIqAT FY GUE FEAT TV F0AT B
¥Fa Fosy "1y ook gl =Y
= AR e e d ;v

g1 woft S fax i W@ 9 S/
FgT o q& 3 fag & oy & foer
AR IEF qRT FEd g (F A q|EA
I € | A '

o AT A A7 Fg7 avfFE AR
$9e F oS FAI § qET ALY A,
g 7t T q@ aret fren f adi  q @
A AT FIR § AH TA F @I
g

" gT Q1T FRAAT
AERE -

of; (oA fog : w3 et &
qaER § @1 gdfad & feedlt A1 A
FXATE | AfFT orel F At | foerdh oI
1A AT § I A ATH & AEA G

7 fewlt &
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fF 7% o= o Fradr & ) & o T
Tl s aw w A A g AR
o fF oY 7Y fawr @) 99 muAY
A qET fFFArd | oW ft ;-

YA R8T A qEr F FAT § HT A

T I ITAT & AP AR § fera@r &
5 Sus SaremT Af9d 1 o aow Qv
TUF FERA & %R a8 wATEAT §
fe mraft @O QY AFT A A GE |
A a<E AT oHT w1 FX @ E f foa
q T AR 9T 919 AR A TG
FifH T Fq 76 SELTFATE | g
Fgrar g o 397 g9 Ffag v
g ARAT T 9T @ g7 & e ot
AET H @RI B T A A @ E )
ghA taat & faqt 7 gady serEl ax dar
g & 9 aY FY FT S vt & A A
ZHEl { QT WL AW E | HTIR
et oW & faa fafeed qamr
qedt g1 Jar f¥ @ mEewm §
T .

Mr. DEPUTY CHAIRMAN: We are
concerned only with Delhi water
supply. We have no time for other
things. There are about 8or 9
speakers. Please confine yourself only
to Delhi water supply. Don’t you go
to firing and all that.

ot (riwa feg: swa aw agdfs
fafaedr qors ot & ARt far ae>
Y TETHE &Y 9ar o1 fF ey S ST
W g a 99 A9EF & Tgd F qeY
T Y qEl A BT gEedr F;i
FE &1 ? ag wy A § f faeer §
Fo1 & arr fear mar ) g feeelt §
zg qe T faw T g v w4
faeelt & rgi 3@ Ag{ €, AT TR A Y
i A€ A | TS TR TET 2 FT
TaT AET HL TR AT FAT AG) TR GIA
fafaed & dwmr @ wafs 9§ ag
e e At B ag FH fa @ 9 qF
& R A A & 7 FET AT qg AU
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- B At fr foeet 7 qiit At R
C R Y It € Y e e ¥ TgE o
BT GirmT g A FY FeedT ;i
A8 #Y ? g ey 9 § % 3w anw
qUAY F¥ FHT FT G FA F (9 17 A
gt Ud o sm AR Ear T
TEY QT #F FHY gRT F fAd g |
QT ? gqd gty @ Ay feeer F
W@ FTTH & I a9 qT gT F< AT
IET IF Al OB QI a@ d Agy
ST ZHET &9 6 AW Y aga &
AR 3@ & | I AT AL (% g0 I &
S T ITNT 9T F 6.9% F o7 32T
WRE AT AT F TFST FT IHT ATTHT
FIT FETATRA & | gH ATTRT F37
gafed s ARy @ fF A A Wy
FRYEIEAT A4l &, ag Hfufad g
g foad g saedr & aa9 o
oefaal &1 9T ¥ o, AT FwOEET
F YU FT FF | gaAT & AT FFA
gr

Surr PRITHVIRAJ KAPOOR (No-
minated): Mr. Deputy Chairman, Sir,
I would like to know how many
minutes I shall get.

Mr. DEPUTY CHAIRMAN: 7 or 8

minutes.

Surr PRITHVIRAJ KAPOOR: Sir,
I have had the opportunity of listen-
ing to the debate in the Lok Sabha
yesterday and today here too. Now,
I was just wondering. Every good
thing has some bad things attached to
it. Where there is light there is
shade; there is darkness. The good
party system too has got some very
bad points attached to it and they
were very badly exposed yesterday
and today also. I heard people talk-
ing about water, about the thirst of
the people for water and the suffering
of the people without an jota of that
expression of suffering on the face.

Dr, R. B. GOUR (Andhra Pradesh):
We are not actors.
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Surr PRITHVIRAJ KAPOOR: All
the time the thought behind their
mind was the advancement of their
own party. Why for everything the
advancement of the party? Are our
parties left behind so much that we
need every calamity to be utilised for
the advancement of our party? No.
We should utilise such moments, such
great moments—these are great mo-
ments; these are good moments—and
these moments of suffering give wus
the opportunity of atmanirikshan, for
the searching of our hearts. They
give us that jolt and make us pause
for a while and think whither we
are going, what we are doing and
what we should do and what may be
ahead on the road. Many a time
when we go to the hill stations, to the
hill-side, on the roads when there is
a curve we find the “danger ahead”
signal. Nature has its own way of
putting the signal on the road. It
means danger ahead; be prepared.
And this is the way of nature, to make
a river turn its course and give a
jolt to the people, make them realise
what they would do, what they should
do and how they should be prepared
for greater dangers that may con-
front them sometimes. And this is
what we find, how in this little jolt
we are misbehaving. Some people are
defending this because they feel this
will be a slur on their party or the
party in power. Some people who -
are supposed to be in opposition take
this opportunity for advancing their
party and their party’s points so
much so that even our revered friend
Shri Patel, had to talk about Gujarat,
he found the opportunity to talk about

Gujarat too, Why this?

Surr DAHYABHAI V. PATEL:
Because that is uppermost in my
heart.

Surt PRITHVIRAJ KAPOOR: Ap-
parently he knows about Delhi, that
the same man who worked under him
in the Bombay Municipal Corporation,
Mr. Nayak, is managing the affairs of
the Dethi Municipal Corporation here,
and the same man who while serving
that great city of Bombay earned
praise for his meritorious work and
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. was honoured by the people of Bom-
bay is now here. This is not a small
thing; it is much more than that. Yes,
there might be mistakes on the part
of a few people here or there. But
the lesson to be learnt from this water
problem is much more than this. It
is not a small subject; it is not a

. small thing. These are the moments
when our national character is put to
test, This is a sort of touchstone to
find out how much gold is there in
our national character. Living after
this hundred years of slavery we have
got to wake up as a nation and be
prepared for moments which may be
much worse than this. Mr, Churchill
at that critical moment in British his-
tory during the last war said: “I have
nothing to offer you except blood,
sweat and tears.” Did that nation cry
and start shouting against it? No.

Mr. DEPUTY CHAIRMAN: We are
concerned with Delhi water supply.

Surt PRITHVIRAJ KAPOOR: Yes;
Delhi water supply. For this let wus
turn our eyes inside and as my friends
have said, let us find out ways and
means of meeting this calamity and
such calamities which may befall our
cities—still bigger and other cala-
mities—that might befall us instead of
inciting the people by our speeches
_ here and putting them on the wrong
path. The truth is hidden by other
motives of advancement of party
interests or covering up of the party
on the other side. Why should it be
done? Nobody is going to hang any-
‘body for this thing; they should know
it nor is anybody going to be appoint-
ed straightway as Minister or some-
thing by decrying some Minister or
the other, This is a very great
moment and we should find out ways
of preparing our people, not to incite
them and make them lose their
balance and do things which might
disturb the nation’s life as it has been
disturbed in so many other towns oa
some issue or the other. People have
done that for their self-advancement
and ruined so much of the good work
that had been done over so many
years,
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Surr V. K. DHAGE: 1s the hon.
Member in order in trying to impute
motives to the speeches here? We
have not said anything to incite peo-
ple.

Surr PRITHVIRAJ KAPOOR: I just
wanted to say this that we have to be
prepared for greater moments. This is
Nature’s indication; this is Nature’s
sanket ‘Be prepared’. God forbid, but
if anything happens tomorrow, we
should not start just frightening the
people, make them run away and
make them create a lot of trouble.
We should face the calamity. We
have got wells, In Bombay in war
days we could open up so many wells
in so many days. We have got wells
here in every street, in every house.
We can do that now; we can use
hand-pumps and get water. The work
can be done. This is a moment when
Seva Samities get the opportunity to
work and serve the people. They
could bring in their volunteers who
can bring water and serve the people.
Instead of that if we only create dis-
content among the people we will be
making them weaker for the coming
events. If anything happens they
must be prepared to face them. There
was bombing in Calcutta and there
was so much of rushing of people
that the bridge would have given
way, while on the other side, what do
they do? A man orders, move back;
don’t get into the water; let the ship
carry you below and they obey. So
I, as a very humble back-bencher of
this great House, have a prayer to
offer to this great House—instead of
thinking of advancement of party
interests or of covering up of some
party, let us do a little bit of search-
ing of our hearts, let us prepare our-
selves and prepare the people to meet
still graver and much more difficult
situations than this and face them
boldly. Let us use our brains for a
change and prepare the entire nation
for greater deeds, for mighty deeds,
not only for helping ourselves but for
helping other nations too.

Surt JASWANT SINGH
than): Mr. Deputy Chairman,

(Rajas-
Sir,
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according to me this question is a
simple one, We have to see what has
happened. And undoubtedly a very
serious thing has happened in the
capital, We have to see whether it is
due to any natural calamity or due to
incompetency of the Government or
lack of foresight. OQur capital has
become the world capital. We try to
show to the world that we are not
lagging behind other great nations
and today in this capital of ours what
has happened? Does it bring credit
to our country and our Government?
That is what we have to judge. As
far as this particular calamity is comn-
cerned, this was not unexpected; that
it was known for a number of years
was clear from the statement of the
hon. Minister yesterday that Jamuna
is showing a tendency of going
towards the east bank. If that is so,
the residents of Delhi and of this
country—because our national honour
is’ involved in this—are entitled to
know from' the Government why this
has been allowed to happen. If an
atom bomb had fallen on this city or
an earthquake had taken place, one
could have understood that a sudden
calamity fell on the capital and the
Government was caught unawares.
But when this tendency had been evi-
dent, when they knew that this was
going to be the condition, Parliament
as representative of the people is
entitled to know from the Government
what they have done on their part.
If they have done something, they
deserve congratulations but if they
have not done anything and they have
allowed the things to come to this
pass, they need condemnation. This
is the position according to me.

Sir, as I have said, no earthquake
has taken place; no atom bomb has
fallen. It is a thing which has deve-
loped in jts natural course and it has
been happening for a number of years.
My friend, Mr. Bhupesh Gupta, has
given the history and full details in
regard to this episode and it is not
necessary for me to go into it again
and repeat it but I would submit that
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when this was the case why did the
Government allow the thing to come
to a pitch where a serious calamity of
the proportion of what has taken place
today has happened. It is not that
there is only shortage of water in
Delhi but the national honour of our
country is at stake. Here you have
embassies from the various countries
and big countries. What opinion, what
notion, they will have of our capacity?
We have got in this great country of
ours good engineers. Why was no
advice taken from them? My friend,
Mr. Patel, just now mentioned how one
of our Members who is an eminent
engineer, was not consulted. What-
ever that may be, the question remains
that the Government through their
complacency allowed things to come
to this pass and they are unwilling to
take responsibility for this mishap.
That is our greatest grievance. What
is the remedy and what is not the
remedy, it is for the Government to
decide. If they cannot decide, they
must make room for others to come
who can do better than they. If they
have worked in an irresponsible man-
ner then condemnation has to be given
to them.

Sir, we have seen that, whether it is
a small thing or a big thing, the Prime
Minister is drawn everywhere and
very aptly Mr. Patel has referred to
this. It is a very good thing because
the Prime Minister is not only the
Prime Minister, a party man or a
Congress leader, but he is a national
leader and therefore his hands are full
but we would like to know what the
Government and the Ministers were
doing and why in a matter like this
they cannot discharge their responsi-
bilities properly. God forbid, but if
we were to be faced with some serious
calamity, we do not believe that the
Government can come up to the
standard where they can save the
countyy. We saw in the papers this
morning that the Prime Minister visit-
ed various places. 1 dare say the
Minister himself visited that place; the
Mayor also visited the place. But
when things have come to this pass,
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such things would not help. If they
go and try to receive sympathies from
the people and from Members of Par-
liament, it is useless. The question is
why they allowed things to come 1o
this pass. What has happened now?
The Prime Minister has gone and given
a very good chit to the army. He said
that at midnight they responded to the
call. It is the duty of the army to res-
pond to do such things. He has also
given a good chit to the labourers.
They have been paid for this work.
But I was surprised to see that even
the Prime Minister has not condemned
the Ministry as to why they allowed
things to come to this. pass.
It is a good thing to boost
the morale of the army and also to
boost the morale of the labourers who
are doing a good job, but he should
have expressed regret for the failings
of the Ministry and the Government
in allowing things to come to pass in
this way.

5 p.M.

Dr. W. S. BARLINGAY (Bombay):
What cvidence have 'you got against
the Minisiry?

Surr JASWANT SINGH: They have
tolally failed in their duty. There is
no water to drink.

(Interruptions)

Mr. DEPUTY CHAIRMAN: Order,
order,

Surr JASWANT SINGH: They are
not fit for the posts and they have
acted in an irresponsible manner and
they need the greatest condemnation
of the country and Parliameni. That
is what I feel like.

Then, in the end, one more thing
and with this I will resume my seat
and that is this. It may be that the
Corporation did not wake up because
they were busy otherwise. On Sunday
the elections to the electoral college
were taking place and it may be that
the Corpcration was busy in this con-
nection, and therefore they did not pay
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heed to what was coming and in that
respect the Corporation also does not
deserve our praise.

With these few words, I thank you.

Dr. SHRIMATI SEETA PARMANAND
(Madhya Pradesh): Mr. Deputy
Chairman......

Dr. R. B. GOUR: Her name
called, but she was not here

Mgr. DEPUTY CHAIRMAN: Have
some consideration. She is a lady
Mcmber.

Dr. R. B. GOUR: I want to
mit.

was

sub-

Mr. DEPUTY CHAIRMAN: No sub-
mission. I have called hzr to speak.

Dr. Surmvati SEETA PARMA-
NAND: Sir, at the outset I must thank
you for giving me this chance. When
1 rose up it was after the names of
some other Members like Mr. Amolakh
Chand, where my name was put down,
and finding that there were many
other speakers to speak before me, T
took the occasion to get a drop of
water outside—a thing which can be
excused. Now, without wasting time,
let me proceed. I am speaking
because ! consider that this is not a
party question at all. In my opinion,
it is a human question and for that
reason if we on this side of the House
sit quiet with the wrong idea that this
is a question of party loyalty, we are
not to call a spade a spade or not to
own up our responsibility or not to
express our sympathy which we feel
from our hearts, it would be not at all
doing our duty. We know very well
that our Ministers well-trained in
democratic principles are always ready
to accept criticism on the floor of the
House even from party Members . . .

Sur1 D. P. KARMARKAR: Abso-
lutely.

Dr. Surmmatt SEETA PARMA-
NAND: because they know the
motive from which it has come. What
I would like to say and the reason
speaking today is that
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though the Jumuna may be said to be
behaving in an erratic manner, it
should have been known in my opi-
nion and in the opinion of many, I
think, to the admunistration directly
responsible, to the engincers, that
after such heavy flood and after know-
ing that every year it was going to the
eastern bank they should have been
ready to cope with such an emergency.
[ feel that though they were appre-
hensive till about four days earlier,

the very fact that the operations
had not started till day before
yesterday shows that there is some-

thing lacking either in their judg-
ment or knowledge or their rcgard for
public concern. I feel for that reason
if people on this side keep quiet, thesa
people 1n the administration would
consider that the criticism from the
Opposition is for the sake of criticism
in the nature of Parliaments and in so
far as the Members from this party
have kept quiet they do not take a
very serious view of the matter.

I do not agree with Mr. Jaswant
Singh who said that the Prime Minis-
ter did not condemn the Ministry and
it was not in the papers. Surely, he
understands that administration is
carried on on different lines. It is not
for the Prime Minister in front of the
press to say: “All right, I will go and
scold the Minister”. The fact that the
Prime Minister had himself gone to
the place has shown what regret he
feels and that regret is also on behalf
of the Minister. But I would like to
expressly mention one point which has
been In my mind ever since the thing
happened yesterday and that is about
the two thousand and more people
who suffered from thz virus disease of
jaundice last time and the many who
lost their lives. The people who
suffered from jaundice were undergo-
ing suffering at that time, but som= of
the weaknesses or the complications
that arose became their companions
for life. From that point of view even
if we may tell the educated or the
rich people to take precaution, to boil
water and drink it, I feel it is not
possible for people fo escape the
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effects of the water that may have run
through the pipes carlier. That will
have left some contamination,
even after six or seven days,
even if that water runs through,
it would be difficult to escape the
effects from this infection. That is
a very serious thing. For that reason,
taking this occasion, I would like to
mention a thing that should be done
for the future and that should have
been done certainly by this adminis-

tration this time. The Minister
cannot go and look into every nook
and corner. If anybody is to

be blamed, it is the administration
that is to be blamed and they should
have been dealt with a litlle more
scverely even last time. They should
have, knowing that this is the nature
of the Jamuna, taken care to see that
whatever tube wells, whatever other

supplies of water are there, even
though they themselves might have
been contaminated after the recent

floods, were kept ready in a condition
to be tapped at any time.

Dr. W. S. BARLINGAY: It is not
necessary. Who could have foreseen
all this?

Dr. SurimMaTiI SEETA PARMA-
NAND: Such a calamity is not un-
known any yet nothing has been
done. The papers said many of the
wells have not ever been used and
cven today though there is in exis-
tence plenty of water we know that
such water is not usable. Such a
calamity is not only due to inunda-
tion. I do not know at what other
times such a calamity will occur—
may be sudden bombing sometimes
or what happened in Kashmir. Tam
told certain water supply was tried
to be poiconed there. For a big city
like this at least water should Dbe
available from three or four differ-
ent sources., So, I would like here
to own up the irresponsible way in
which the administration, the engi-
neeryng ‘staff, haye grappled with
the situation. They should have
foreseen the situation or  provided
for the situation. And as such I am
positive thal every Member on this
side only because he may not speak
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or not ask for a cne hour discussion,
does not mean that he is not con-
scious of the gravity of the problem.
He feels equally very badly about it
and we ourselves should see that in
future not only these things are done,
but a Committee of Members of Par-
liament by sudden surprise inspec-
tion take steps now and then with-
out giving mnotice to the administra-
tion. I would again like to draw the
attention of the Minister concerned
to hold an enquiry into the happen-
ings as to how the officers concerned
had not taken proper steps and to
associate some of the Members of
Parliament with it, so that they feel
satisfied that everything was done,
after knowing what the officers have
to say at that enquiry.

Dr. R. B. GOUR: Mr. Deputy
Chairman, first and foremost 1 would
like this to go on record that I very
strongly protest on behalf of our
party against the remarks that this
matter hag been raised just to pro-
mote our party interests, We have
raised this problem before the House
just because it is a human problem
concerning the entire people, the
entire country in a way. I must at
the outset also say that it was a pain-
ful problem for me to listen to the
speech of Shri Onkar Nath. I am
sorry he thought that we were uti-
lising this problem to spit certain
fire. Well, it is cerlainly not a pro-
blem to be looked at from the party
angle. Shri Prithviraj Kapoor wants
to be complacent even after the
incident has happered and in my
opinion he has only qualified himself
to become another Health Minister
of this country. The problem is
that here is a question that was facing
the citizens of Delhi. Now, this is
not a surprise at all. It is not a
surprise that the Jamuna has reced-
ed to the eastern bank. It is not a
problem that was not known to the
engineers; it is not a problem that
wag not kndwn to the Corporation.
It was not a problem that was not
known to the administration and the
Ministry. Even the Jaundice Enquiry
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Committee, which went into this
question, had a sordid story to tell.
1t beging with the recession of the
Jamuna from thle western to the
eastern bank. Then also it was sug-
gested that short-term and long-
term measures must be taken in hand
in order to save the situalion in
Delhi, in order that the population of
Delhi, the growing population of
Delhi, the growing water requirements
of Delhi which are to the tune of 150
million gallons may be met not only
through these measures but also
through developing alternative sour-
ces that the irrigation board has
suggested and by consirucling head-
works at the Hindon river also. Not
only that. The Committee have said
that in the months from September
to November after the floods, the
situation is going to recur again and
again and, therefore, there must be
water reserves, so that such a situa-
tion is tackled properly.

SHRI D. A. MIRZA: Since then, the
Government have taken up the
matter.

Dr. R. B. GOUR: Let Mr. Dawood
AlJi Mirza, who has not yet become
even a Deputy Minister, not inter-
vene in this debate.

Mr, DEPUTY CHAIRMAN: Order,
order.

Dr. R. B. GOUR: May I request
him and through you request the
House to see that this problem is not
new? Three months ago the Muni-
cipal Corporation passed a  resolu-
tion at the instance of a Communist
member, Sarla Sharma, that the
matter must be taken up. What is it

that the administration has done
even after that resolution?  Shri
Onkar Nath is pot well informed

when he says that we are blaming
the Water land Sewage Committee.
Even the Water and Sewage Com-
mittee in the Corporation was not
taken into confidence. The matter
was not raised there. The Commis-
sioner knew it, the administration
knew it. They knew that such a situa-
tion after the serious floods during the
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months of July and August
going to be faced, that Delhi
going to face it. Yet, why this com-
placency? And you do not want
us to be angry against such a compla-
cency, and you do not want us to see
that such a matter is raised in this
House in a responsible manner to sce
that this complacency is not at the
root of a similar recurrence of calamity
in the future.

was
was

Yesterday, Sir, the hon. Health
Minister said in this House that for
a couple of years more we were
going to face a similar situation at
this time of the year. Does it mean
that he is not going to take up this
quegtion of an alternative  supply
even now? Does he want to tell us
that even in September next year also
we will face a  similar problem?
Does he mean to tell us that in Sep-
tember, 1960 also we are going to
face a similar problem? This is
a problem, Sir. That is why we have
repeatedly asked what are the other
short-term measures you will take.
You will have to explain to the
House, you have to take the House
into confidence, you have to take the
country into confidence, <you have
to come to the people of Delhi with
this particular suggestion as to
what you are going to do. It is quite
true that short-term measures culd
have been taken. I am told that
water was brought for a certain sec-
tion of the elite in New Delhi, in
lorries. Why? You «could have
taken measures, you could have done
something for all sections. But how
is it that these things are not taken

into consideration? When  Shri
Onkar Nath said that we had not
given suggestions, it pained me.
Suggestions there are in the
Jaundice Enquiry Committee Re-

port, guggestions there in the Com-
mittee appointed by the Irrigation
Ministry, suggestions there are in
the Corporation resolution, sugges-
tions there are even in the debate
raised in the other House, and sug-
gestions there are in every speech if
you carefully examine the speeches
that are made in this House. I would
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like to know what Government
wants to do with those suggestions.
It is not suggestions which are lack-
ing. What is lacking is zeal on the
part of the Government to take

these suggestions and implement
them.

Surt AMOLAKH CHAND  (Uttar
Pradesh): Mr. Deputy Chairman, it
is admitted that no water was avail-
able yesterday, that the course of
the river is changing, that the matter
is so important that we drew the
attention of the Prime Minister to
the need to go and see things for
himself. All other responsible people
also did go there, and 1 fake this
opportunity 1o congratulate our
armed forces who came to the rescue
of the people when they were thirsty,
when there was no water available.
It is not the first time that the army
has come to the rescue of the people
who suffer from thirst. I know, Sir,
when recently there was a scarcity
of water in the City of Delhi, mili-
tary tanks were placed in those loca-
lities where water could not be sup-
plied. The very fact that the army
personne]l were called and  were
working day and night and that
the Prime Minister went to the spot
does show that the matter was so
important that it could not be neg-
lected and left to remain where it
was.

Now, Sir, the course of the Jamuna
is changing. That is right. Deihi,
the capital, which has also changed
its face from place to place, as is
known from the history of the recent
past, is also responsible to some
extent. But now, Sir, what we have
to do? Heat has been created, fire has
been created in this House, and in
this condition of water scarcity 1
take my courage to take a few
buckets of water to throw over il so
that this heat may die on the floor
of the House.

Now, Sir, this was a calamity which
was not foreseen It is said that the
authorities did not know about it. Cer-
tainly they did not know that it would
affect the city in such a manner.
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Otherwise why was the question of
digging a new channel to bring the
water up to the pumping station not
taken up? It was not taken up until
yesterday or the day before yester-
day. We know, Sir, that till the day
before yesterday we had no inlima-
tion that there would be such a posi-
tion that we would not have even a
bucket or two buckets of water for
our needs in the morning. I am not
very much concerned
people living in New Delhi, but cer-
tainly about other places. I am in-
formed, Sir, that even today there is
scarcity of water in Vinay Marg and
other suburbs of this city of New
Delhi, where people are practically
living in slum conditions. By slum
conditions what I mecan is thal there
are few taps, and there are no public
hydrants from where water may be
taken in case there is no water sup-
ply from the pipe. But all that now
has gone, we are getling water and
we hope that the situation will im-
prove hour by hour, day by day. But
she question that arises is this. This
Is not the first calamity. We should
see it in a way as to whal would be
the position if there is another cala-
mity, say, after a few months. I
understand that under the ruleg of
the Municipal Corporation and ‘he
New Delhi Municipal Committee all
the wells which used to serve as a
stand-by have been stopped for pur-
poses of drawing any water. I know
the subscil water during the ‘last
rain has also affected them. But
these are conditions which are
abnormal, which could not be fore-
seen, and to create heat and fire on a
calamity which has befallen the city is
not a very fine thing. What I submit
is that the Health Ministry, the Muni-
cipal Corporation and all of us who
are interested in the solution of this
problem should see that the people get
water at least for cleaning purposes
and for their daily purposes. We
should think of what stand-bys should
be created. Such things may ocgur.
What I am going to suggest is that at-
tempts should be made to have more
tube-wells in far-off areas, There
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should be all these wells and they
should be in such a condition as to
allow renovation at a very small cost.
They should be put into service whei-
ever needed. Yesterday I had occa-

sion to move in the old Cily from
place 1o place. There I found that
there were queues of people with

buckets in hand near the wells which
were prohibited from being used. But
there the people are drawing water
and are selling it and anyhow cairy-
ing on normal activities. We should
be prepared to face such occasions.
God forbid there should be such
occasions in the future, but the admi-
nistration should run their water sup-
ply in the most effective and efficient
manner. Everyone would agree that
there should be efficiency, foresight
and vision. But even after this if
something should happen, we should
not try to make the picture horrible
which may, instead of creating confi-
dence in the people who are suffering,
create more panic. I am grateful that
the Prime Minister spared some time
from his multifarious activities and
important problems to go and create
confidence in the people that they will
get water. They will get water, and
I am glad to note that water was avai-
lable today. We got water for some
few hours, whereas we were getting
water all the twenty-four hours, and
I am sure that with more attention to
their future planning, they may be
able to solve this problem. I regret
very sincerely the heat generated in
the discussion of this problem. We

would have to discuss this calamity
in a calm atmosphere, the calamity
which has befallen those who are

residing in the City of Delhi, whether
they be in the Diplomatic Enclavz or
they be in the slum area. Human
need for water is the same, whether
a man is getting Rs. 5000 or Rs. 10 a
month. There is no distinction. Therc-
fore, I submit, Sir, that we should
consider all these points and then
malke up our mind and then apportion
the blame with care and caution.

Thank you.

Surr D. P. KARMARKAR: Mr.
Deputy Chairman, I should like to deal
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with the various points made in the

debate with two preliminary observa- |

tions. One is that I appreciate very
much the sturdy outlook which some
of the hon. Members who spoke show-
ed in their speeches. I particularly
refer to the speeches of Shri Onkar

Nath, iny esteemed colleague, Shri
Prithviraj Kapoor and also  Shri
Amolakh Chand. It is rather a hard
job; it is an unpopular job when

everyone was going round without
water yesterday and today. Many of
us have suffered. It is rather uncon-
ventional and unfashionable and looks
rather unsportsmanlike not to join in
attacking someone whenever any
wrong takes place. It does not matter
whom we are attacking, but somebody
has to he attacked and that gives a
sense of inner satisfaction. I say this
not to palliate. (Interruption.) Sir,
unhappily I am not able to hear him,
but I would request my friend, Shri
Bhupesh Gupta, not to interrupt the
line of thought because I have given
myself only 20 minutes and I should
like to do full justice to all thal he
has said particularly.

Sir, I say this because, ultimately.
a nation’s building its character is
tested on such occasions. T am not at
all minimising the inconvenience
caused day before yesterday, yester-
day and today. One of my esteemed
friends here—and in the other House
also, I heard that a complaint was
made—asked, “What will the foreig-
ners think about it?” That shows, in
my mind, a sort of inferiority complex
from which we must get out first. It
is a question of failure of water
supply in Delhi. It is not a queslion
of what the foreigner will think. But
it is a question as to what it is that

we can do for our people. What about
the children? What about the
old men? What is the inconveni-

ence caused to them?® How is it to be
cured? The first and the last question
is not what any foreigner might think
about the failure of water. Sir, T have
had the privilege of having talks, long

and short, with many distingnished |

foreigners—if I might be permitted to

~
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cay without any sense of egotism—
perhaps a little larger number than
those friends who refer to foreigners
in this House. One of the frequent
obscrvation-——almost universal obser-
vations—that the foreigners have
made is, “We, who come from abrcad
and we, who judge things, have seen
things that have been done during
the last ten years, but if we are im-
pressed with one thing more than any
other it is—what is it in the nature of
Indians that they are found so much
complaining about? They should agi-
tate, they should complain. They
should get things redressed. But why
:s 1t that, in spite of so many thungs
that are progressing, they find them-
selves in some petulant, quarrelsome
mood, not being saiisfied with what
has been achieved and what is to be
achieved in the future?” So, the first
thought that rises in my mind is, it
is not a question of what the foreig-
ners thought about it when there was
shortage of water., Whatever the
foreigner might have thought about
it, if there was any remissness, it had
to be looked into. If there was no
remissness, we have to see why this
calamity arose and what are the mea-
sures that are to be taken about it.
That is what strikes me. When 1
listened to the speeches of the Members
who spoke with a sturdiness of mind,
I thought that all was not lost because
ultimately, there are far worse things,
People referred to atomic bombs. Of
course, Sir, if an atomic bomb comes,
then there is no question of water
scarcity; there will be scarcity of
human lives and there will not be any
time to think of these matters. I am
not wishing for an atomic blast in the
City of Delhi. But suppose something
more serious occurs. What is it that
we are going to do? Are we going to
grouse. Are we going to complain?
Are we going to be bitter about it?
Or are we going to get busy as to how
to cure things?
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In this matter, many things were
said. For instance, my friend, Shri
Dahyabhai Patel for whom I had and

. have also a very great regard, said
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many things. I am prepared to
excuse the many things which other-
wise I might not excuse. One of the
things he said was, “Why not get peo-
ple from Bombay?” Now, we have
brought, at very great sacrifice to
Bombay and with great difficulty, one
of the best administrators that the
country has produced.

Surt DAHYABHAI V. PATEL:
I did not say that.

Surt D. P. KARMARKAR: You did
not say that? Pardon me. Somebody
else said that.

And then again, about the engineer,
I would say that we have got from
Bombay Mr. Modak, who has been
our perpetual adviser. We have been
taking his advice and his advice has
been precious. We have been taking all
possible advice from all possible
quarters.

Sir, the other observation that I was
trying to make is this--I am not really
interested in it—that to my friend,
Shri Bhupesh Gupta, all looked black,
not a streak of light anywhere, Every-
thing was down; everybody was
remiss, right from the Prime Minister
perhaps down to the last coolie +hat
was working there—everything was
blacked out. (Interruption) You never
said that? But what you said amount-
ed to that.

Surr BHUPESH GUPTA: I think
that you are highly responsible for ii.

Surr D. P. KARMARKAR: I think
that that was in the course of the
observations some time back, in the
declamation. I must say that he has
succeeded in making a very good

declamation, though without much
basis.

The mere matter of the fact is that
till the day before yesterday morning,
things went on normally as they were,
excepting last year when there was a
water shortage just about the same
season. And I have before me ques-
tions and answers asked in this House
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—answers which have been fully given
without keeping anything back. We
are going to have this trouble because
during this season immediately after
the flood, there occurs this shortage.
This time it has been aggravated more.
Now, there it is. What has happened
till day before yesterday morning?
Everything was normal. Yesterday
noon and afternoon and the day
pefore yesterday noon and afternoon,
at some places in the night also, water
was supplied. For the first time,
water failure was to this extent, par-
tially day before yesterday evening
and then yesterday morning. Let me
be frank with this House. I think that
it was my friend, Dr. Shrimati Seecta
Parmanand, who gave us a warning
about changes. Now, I wish that some-
times Members are so amenable—it is
not yet too late. I wish to take them
on a trip to the Wazirabad Intake any
time, so that there might be an appre-
ciation of the problem because ultima-
tely—whether it is the Opposition or
the Government, it does not matter—
a proper appreciation of the problem
makes things better. My friend, Shri
Dahyabhai Patel, referred to scarcity
of something here. In any case, we
are not responsible for that wherever
it exists. But, Sir, the thing is like
this that unless we know a problem,
we could not tackle it. I could not
visualise this problem until I had gone

there. It applies to Shri Bhupesh
Gupta also. I say it applies to every
one of us. It does not matter whether

it is because of monopoly of wisdom
or monopoly of ignorance.

So, coming back to the point, it was
not till T visited the place, till last
year, that I was able to appreciate
what the problem was. It was not
till 1 visited the place yesterday noon
that I was able to appreciate what the
problem was like. What is the matter?
The answer that I have given in this
House last year makes it quite clear.
We had the engineer’s evidence in
order to get over this question of par-
tial scarcity during these days when
the floods suddenly recede and along
with them, the river changes its cur-
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rent. The engineers suggested i1wo
broad measures. Omne was the lining
of the right side bank of the river with
stones pitched for 3,000 feet. It was
done last year. Then, again, we were
asked last year in this House, “How
long would it take for the weir to be
built?” Foundations have been dug
and after that, were the floods not as
strong and severe as they were, the
work would have proceeded. Last
year, we told this House that it would
take two years’ time for this. That was
the time that it would take. One year

passed. The estimated time to com- !

plete that weir is about this time next
year before any floods come in. When
that is complete, then we do hope—
we are quite sure, according to tech-
nical advice—that this would not
recur. This is not bound to recur. But
not only we are not complacent, but
I should like the House also not to
be complacent, because though not
to this extent, but to some extent, we
might have this inconvenience again
in September, Let it not be said that
we did not give any notice. Let every-
body who wants to store water get
some storage pot and keep it ready
for himself. (Interruption.) Listen let
me complete this.
to the House. I am not an expert at
polemics. It is not that just because I
happen to occupy this seat that I have
to defend what has been said includ-
ing what my friend was going to say.
I am not prepared for that. I am not
a blind defendant. Let me be frank.
What will happen if we are likely to
have another flood in September? Let
us be fair to the situation. Either by
my suggestion or by Mr. Bhupesh
Gupta’s declamation, things are not
going to alter. Suppose we have ano-
ther huge flood and again, a huge
quantity of back water goes to the
left bank. Very likely we may have
to shorten the hours of water supply.
Who can say that this calamity will
nol happen again? If something worse
happens we shall have to think about
the methods to prevent it. We cannot
say what the measures will be.

They used to say—the poets were
very cruel to the lady-folk—that they

AA e

We have to be fair ‘
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were fickle-minded and all that. That
is all nonsense. We have learnt
in the modern times about it. What

about the fickleness of the rivers? I
cannot change the course of Jamuna
as I like. Suppose the flood is going to
be severe and unhappily, it does not
give us any notice that it will change
the course within the next 24 hours
What will happen? I am praying—
we are all praying—that it will not be
so bad. But there will be this incon
venience because it takes time to con-
trol it. They said, “Why did you not
give us notice?” Now, as I said, it is for
the precise reason that we had our
selves no notice. So far as the river
was concerned, water was flowing
touching both the banks till the 13th.
On the 14th morning, some portion of
the river began to recede and the
river was getting shallow. Ever since
the 14th till yesterday, the river sur-
face was going down by about *9 to 1
inch in depth. It went down. It
never said how much it would go
down. It is very obvious that, if you
want to dig a channel when the water
is there, you cannot do it. When there
was only one island on the 15th, you
could not do it. On the 16th it reced-
ed. Now, just imagine this. Even
yesterday when I saw it, there
was this channel bringing water to the
Wazirabad Intake., There was the
river running there. Between that,
there was the wet land. One
of the army bulldozers which was

sent got stuck up there. We have
not many of them. It is all
very easy to refer to technical

advices without knowing what they
say, to comment without knowing what
exactly the situation is. Now, on the
first day, there were 500 labourers; on
the second day, a thousand; on the
third and the fourth day, two thousand
and three thousand. Yesterday, there
was the full complement of three
thousand., But just imagine. The
workers also have their own limita-
tions. What are we going to do? The
water might have disappeared from
the surface. Anyone who knows any-
thing about rivers knows that if you
step one foot below, there is water.
But you cannot straightaway do it on
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solid earth. Yesterday, half of what
the workmen were doing was futile.
The Corporation called upon the army,
and I must say that the army has done
a very fine job. The task was very
difficult for them, but they did a very
fine job.

Yesterday, Sir, there was a two-fold
problem. I wish the House to remem-
ber that yesterday, day before yester-
day, today morning we had water, and
we have water, not sufficient perhaps,
not 62 million gallons. Day before
yesterday we had about 20 million
gallons. Now if this House had so
pleased, we could have given them
half the water supply, but not guar-
anteed. Now, would you have advised
us to do that? Would the House, with
all its sense of responsibility, have
advised us to do that? Would it be the
desire of the House that we should
not mind what happens day after
tomorrow or there should be any out-
break of epidemic? Now, Sir, in
accordance with the recommendations
of that Committee.. (Interruption.)
There is a big word ‘chloride’ which
in fact means dirt. The chloride con-
tent of water, they say, should not be
more than about 5 per million parts. It
wa 7'5, That was tolerable. In fact,
day before yesterday they could have
pumped out 62 million gallons. That
was not difficult at all, but when this
chloride content began going up to 15
or so, they had their dilemma. They
could not supply the water which they
knew was dirty and might have ended
in an epidemic, and which might really
have been more serious than this in-
convenience that we have given. So,
the alternative was to stop water. It
18 not that there is no water at this
momenti. It is not that we have
no water, not that this morning we
had no water. We had not sufficient,
but partly sufficient water, but the
thing was that our test tubes did not
show that the quantity of dirt had gone
down, over which we had no control.

Then, Sir, something has been said
about the Najafgarh Nullah, part of it
goes for purification, and then it comes
down. About that I might tell the
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House that the floods this year were so
terrible that whatever quantity of
water ran through the course, five
times that water had to run through
that course, which we could not anti-
cipate. Let me be frank and tell the
House that the greater precaution was
about the prevention of epidemic
rather than the supply of water. If
the Corporation has erred or if the
Government has erred, we are pre-
pared to take the full responsibility
for causing this inconvenience in pre-
ference to spreading the disease.

Dr. R P. DUBE (Madhya Pra-
desh): Why could the Government
not ration the water?

SHrr D. P. KARMARKAR: Yes Sir,
rationing can be done only when there
is a definite quantity of water, of pure
water. They were able to give 62 mil-
lion gallons, but they could not antici-
pate that on the next day things would
go wrong. Well, they might have to
ration in this sense, say, three hours
or four hours supply in the evening.
They did not imagine that suddenly
by the noon the chloride content would
go up from 7:5 to 15. When that hap-
pened, they said ‘God bless water; stop
water.”

SHrT P. N. SAPRU (Uttar Pradesh):
Why no notice was given?

Serr D, P. KARMARKAR: Sir,
notice was given. Day before yester-
day they did give that notice over the
radio repeatedly and by tom-tom in
the city. But ullimately no tom-tom
comes to individuals sometimes. Now,
my friend is far more experienced than
myself. He knows fully well from the
Bench and from the Bar what notices
mean. Sometimes what happens is
that the notice which is meant to be
served is not actually served, and
things happen like that. And they did
their best to give notice. 1 am sur-
prised that most of the Members of
Parhament had no notice about it,
though they put it twice on the radio.
So, Sir, it is not that we are always
having our ear to the radio, So the
House will appreciate that that was the
situation. And under these circums-
tances I would even like to have
another discussion and ask this House
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definitely whether they would like us

lo serve water for all 24 hours know-
ing fully well that it is dirty, or they
would want us to curtail the quantity
of water and make it available for,
say, six to eight hours, but purified
water.

Suri BHUPESH GUPTA: The
point is how far you can maintain
the supply of pure water.

Dr. R. P. DUBE: Rationing should
be done.

Surr D. P. KARMARKAR: Yes,
rationing should be done, I am guided
by that

Dr. R. P. DUBE: That is the only
thing that you have not done.

Mr. DEPUTY CHAIRMAN: Order,
order.

Dr. R. P. DUBE: Sir, these are
points which are technical, but he is
saying that

Surr D. P. KARMARKAR: I might
tell my friend, Dr. Dube that certainly
these matters are technical, but not
medical. Sir, the thing is this. My
friend misunderstands the point that
my friend over there was making. In
Bombay you can think of rationing
water. In Madras you can think of
rationing water. In Calcutta you can
think of rationing water. But it is not
possible to do it in Delhi. The water
that I am drinking this evening has
been pumped at the pumping station
some six hours back, and there is no
sufficient storage. We cannot think in
terms of rationing water here, Sir,
when these are the conditions. Our
storage capacity is at the best about
8 to 10 hours. Well, if you want that
we should spend enormous quantities
of money and create more and more
reservoirs, that is a different thing
altogether. But so far as Delhi is
concerned, it is just like power distri-
bution. Now power cannot be stored.
This water can be stored for about
eight to ten hours, but no more, and
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like that that we have to see that these
things do not recur. Now, yesterday
it was a terrible choice. I contacted
the engineer there and asked, “What
are you doing this evening, because
ultimately there is a limit up to which
we can stop people from getting any
type of water? 1If there is no water
for 24 hours or 36 hours, we should
try to reach every home with a warn-
ing ‘We are compelled to give you
dirty water, but for God’s sake boil
it before using it for drinking pur-
poses, and things like that’” But
Sir, one of our main difficulties has

. been the absence of perfect vigilance,

whether it is the radio, whether it is
the oral message or whether it is any-
thing else. In spite of our best efforts,
I am not going to believe that more
than about 25 per cent. of the people
really boil the water—among those
who have received the message.

Surr D. A, MIRZA: Poverty is a
great handicap.

Surr D. P. KARMARKAR: Poverty
1s a great handicap. I entirely agree
there, but that cannot be solved in an
hour’s debate now. Sir, the whole
difficulty is this that here is a situation
which came unexpectedly and there
was no other choice but to stop water
on account of the handicap that I have
already mentioned, and we could not
have gone beyond that. The army
came to our rescue last afternoon.
Yesterday evening at some places we
did receive water, people did receive
water. 8ir, my residence appears to
be at a little height. I was informed
by the people that they got water for
five hours whereas I got it for only
half an hour or so. So, here with
houses at different levels water is being
supplied, and unless it is full 60 mil-
lion gallons, pressure cannot be equal.
If it is 30 million gallons, then it will
be half. My friend, Mr. Onkar Nath
stays on the upper floor. Of course,
ultimately there is compensation for
He gets fresh air quite
all right, but in times of emergency
the man on the ground floor gets his

things have happened like that. And } water quite all right, but no fresh air.

it is only when abnormal things happen

So, that is another matter. But the
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fact remains that yesterday in the
evening, today in the morning, I hope
we have been given a larger measure
of water, at least some quantity of
water, although I am aware that a
large number of people have missed
getting water. Of course, that is not
a matter for any complacency. I am
not prepared to take if as if I am on a
point of justification for Government.
I have simply placed facts as they are
before the House as to how the whole
situation came before us unexpectedly.

My friend, Mr. Bhupesh Gupta,
referred to the last year’s recommen-
dations. They had made 13 recom-
mendations. It is an information one
yvear old now, because we placed it

on the floor of the House then, and
most of the recommendations were
accepted. There is one thing, and

that is a long-term programme for
our future supply of water in Delhi.
Now, the quantity of water that is
being supplied is 62 million gallons
per day, average water, not yesterday’s
and today’s, and that works out at
about 35 gallons per head to the 18
lakhs of population whom that is
_serving. There is another 4 lakhs of
population who are not getting full
water. There is an immediate pro-
gramme before us about which we
have spoken repeatedly in this House
and in the other House, and this
programme will be complete by the
end of the next year, which will
augment our water supply to about 90
million gallons for a population of,
say, 21 or 22 lakhs. The population is
fast overtaking us. In fact, last year
the people who migrated into Delhi
numbered some 60,000 and this year

it is 80,000. Like that there is a race
between the water supply and the
population. Of course, there is a long-

term programme for augmenting the
water supply and there is a committee
of engineers with the Chief Engineer
C.P.W.D. as Chairman and a technical
committee is negotiating the matter
with the Uttar Pradesh Government
and Punjab for taking water from
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) get us water supply today or tomorrow
or next year. As a short-term
measure for next year we have

schemes to augment the water supply
which may go up by some 30 million
gallons and this scheme is today work-
ing according to schedule, The weir
also, it was impossible to complete
this year because of the unexpected
and terrible floods. But the original
programme stands and by the end of
the summer of 1959, I am sure—or
almost sure, for in Delhi you cannot
be sure of anything—by this time next
year, in August we shall have no occa-
sion to discuss this matter, that water
has stopped because the Jamuna has
turned from the right to the left. We
hope to tame the Jamuna by that time
by the stone weir and the pier or wall,
and so on. That is the situation.

After all, whatever WMr. Gupta or
myself may speak will not give the
water by itself, Ultimately, the House
wants to know through this debate
what was the situation and I have not
embellished if. I have done nothing
more than give what is factually there.
This is the situation. This thing came
unexpectedly. The best has been done
under the circumstances. I am not
saying it as a point of justification of
the Corporation. Ultimately, it is a
body created by the Parliament. They
have tried their best. If I am allowed
to speak objectively, forgetting for a
moment all about the Treasury
Benches, 1 may say that after weigh-
ing all the pros and cons of the situa-
tion, after having gone and seen things
myself, I feel convinced that there was
no step they could have been
taken which was not actually taken.
They have tried all the steps possible

under the circumstances. Supposing
there was this misfortune that the
dredgers and bulldozers could not

work yesterday, I dread to contemplate
what might have happened to the city.
But happily the Jamuna was kind and
it allowed the bulldozers to work and
the earth to be removed. And the
latest position is—I got it through the
telephone at pbout 3-40 P.M that five
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units out of the eleven units have
started working since 3-30 p.m. But
in view of the fact that the water got
muddy—that again is a problem—
another unit will start in half an
hour’s time and one million gallons
per hour for 24 hours will be there, i.e.
about half the normal quantity of
water every day. The daily normal
supply is some 62 million gallons and
out of that about half the daily
quantity, or 30 million gallons is
being pumped into the reservoir. And
if our discussions and prayers continue,
I am sure that by tomorrow we will
be getting the water in larger guanti-
ties.

In order to see that more efficient
arrangements are made, we requested
the army for aid and we are grate-
ful for the assistance they gave. We
have almost handed over the situation
to them. We wanted to hand it over
to them because they are more efficient
about such jobs in an emergency than
any civil organisation. And with their
aid, we hope to see the water supply
restored te the people as early as
possible.

That is all I have to submit, Sir.
I deeply appreciate the opportunity
that this House has given me of putting
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forth this point of view, because
ultimately it is best that the people
understand what we are doing. It is
not a party issue. It is no party issue
at all, because a party is not condemn-
ed by emergencies and calamities like
this and 1 welcome this opportunity
of placing these facts before this
House. )

Sarr H. P. SAKSENA: I hope you
have not handed over the civil
administration also to the army.

Suarr D. P. KARMARKAR: No, no.
My hon. friend Shri Har  Prasad
Saksena continues to be in charge of
us and in charge of me and as Health
Minister I only request him not to
speak too much in this House or
outside so that his health may be
very good.

Mr. DEPUTY CHAIRMAN: The
House stands adjourned till 11 a.m.
tomorrow.

The House then adjourned at
forty-five minutes past five of
the clock till eleven of the
clock on Wednesday, the 20th
August 1958,



